2 24 ByNo. NGTD/ (34)/2014

National Green Tribunal

{Principal Bench)

QFFICE ORDER

With the approval of the Competent Authority,

and postéd, with immediate effect:

Faridkot House,

Copernicus Marg, New Delhi-110001.

Dated:- 23" January, 2014

the following NGT staff is transferred

Sr. . Name Designation From To Remarks
No.
1.| Shri Mansab Ali MTS Accounts HMJ Dr. P. Vice Mr. Ashok
Branch Jyhothimani, Kumar, since
Judicial transferred to
: Member WZB, Pune
2. | ShriJanak Raj MTS Judicial HEM Prof. P.C. | Vice Mr. Ajay
Branch Mishra Pal since
(Court No.1) transferred to
: CzB, Bhopal
3. | Shri Vinay MTS | Library Judicial Branch | Vice Mr. Janak
L (Court No.1) Raj

A strict compliance of the order is expected, to avoid any adv

This issues with the approval of the Combetent Authority.

, To v
- Officials concerned.

Copy to:-
1. PPSto Hon’ble Chairperson
2. PA to HMJ Dr. P. Jyothimani
3. PAto HEM, Prof. P.C. Mishra
4. Dy. Registrar, NGT
5. C/(Admn.& Pro.)
6.DDO, NGT

7. Guard File, NGT/Registrar General

8. File concerned :

9. NGT Website

erse administrative action.
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